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 BUSINESS  OF  THE  HOUSE

 Title:  Statement  regarding  Government  Business  of  the  House  for  the  week  commencing  the  | 1८11  December,  2004.

 THE  MINISTER  OF  PARLIAMENTARY  AFFAIRS  AND  MINISTER  OF  URBAN  DEVELOPMENT  (SHRI  GHULAM
 NABI  AZAD):  With  your  permission,  Sir,  |  rise  to  announce  that  Government  Business  during  the  week  commencing

 Monday,  the  13!"  of  December,  2004  will  consist  of:-

 1.  Discussion  on  the  Statutory  Resolution  seeking  disapproval  of  the  National  Commission  for  Minority
 Educational  Institutions  Ordinance,  2004  and  Consideration  and  passing  of  the  National  Commission  for

 Minority  Educational  Institutions  Bill,  2004;
 2.  Consideration  and  passing  of:-

 a.  The  Special  Tribunal  (Supplementary  Provisions)  Repeal  Bill,  2004;
 b.  The  Payment  of  Wages  (Amendment)  Bill,  2004,  as  passed  by  Rajya  Sabha.

 1.  Discussion  and  voting  on  the  Supplementary  Demands  for  Grant  (General)  for  2004-05  and  introduction,
 consideration  and  passing  of  the  related  Appropriation  Bill;

 2.  Consideration  and  passing  of  the  Delegated  Legislation  Provisions  (Amendment)  Bill,  2004,  after  it  has
 been  passed  by  Rajya  Sabha.

 MR.  SPEAKER:  Dr.Col.(Retd.)  Dhani  Ram  Shandil.

 ...(Interruptions)

 PROF.  VIJAY  KUMAR  MALHOTRA  (SOUTH  DELHI):  Sir,  |  want  to  make  an  observation  on  the  Business.

 MR.  SPEAKER:  You  will  get  a  chance.  There  is  a  procedure.  |  am  following  it.  Hon.  Members  have  given  notice.

 They  are  entitled  to  make  their  submissions.  |  will  come  to  you.

 PROF.  VIJAY  KUMAR  MALHOTRA:  |  am  only  objecting  to  it.  आज  भी  कोई  सरकारी  बिजनेस  नहीं  है।  There  is  no  Legislative
 Business  today.  आप  आज  का  सरकारी  एजेंडा  देखें.  There  is  no  Legislative  Business.

 MR.  SPEAKER:  You  have  made  your  point.

 PROF.  VIJAY  KUMAR  MALHOTRA :  How  is  this  Governing  functioning?  There  is  no  Legislative  Business.  जब  से  सैशन

 शुरू  हुआ  है,  तब  से  कोई  लेजिस्लेटिव  बिजनेस  नहीं  है।  आज  का  पूरा  दिन  खाली  है  और  अगले  हफ्ते  भी  कोई  बिजनेस  नहीं  है।

 MR.  SPEAKER:  We  have  got  a  lot  of  work  to  do.

 ...(Interruptions)

 PROF.  VIJAY  KUMAR  MALHOTRA:  Sir,  |!am  on  an  important  point.  40  बिल  तय  किये  थे  कि  हम  लेंगे  लेकिन  40  बिलों  में  सिवाय  तीन

 बिल  पर  ही  डिसकशन  हुआ  है।  a€)  (व्यवधान)  गवर्नमैंट  के  पास  एक  भी  लेजिस्लेशन  या  बिल  8€]  (व्यवधान)  We  strongly  protest  against  it.

 DR.  COL.  (RETD.)  DHANI  RAM  SHANDIL  (SHIMLA):  Sir,  the  following  subjects  may  be  included  for  discussion  in
 the  List  of  Business  for  the  next  week,  i.e.  December  13-17,  2004:-

 1.  Infrastructure  in  Himachal  Pradesh  is  inadequate.  rail,  road  and  air  services  need  upgradation.
 2.  Lift  irrigation  and  drinking  water  projects  for  the  Shimla  constituency  may  be  given  a  special  funding

 support  from  the  Centre.

 डॉ.  सत्यनारायण  जटिया  (उज्जैन)  :  अध्यक्ष  महोदय,  कृपया  आगामी  सप्ताह  की  कार्य  सूची  में  निम्नलिखित  विय  सम्मिलित  करें

 (एक)  केन्द्र  सरकार  के  शहरी  विकास  एवं  शहरी  रोजगार  और  गरीबी  उपशमन  मंत्रालयों  के  अन्तर्गत  मध्य  प्रदेश  की  नगरीय  प्रशासन  एवं  विकास  की  बाल्मिकी  अम्बेडकर

 आवास  योजना,  राष्ट्रीय  गंदी  बस्ती  विकास  कार्यक्रम,  केन्द्र  प्रवर्तित  जल  आवर्धन  सहित  अन्य  योजनाएं  तथा  रोजगार  और  गरीबी  उपशमन  के  लिए  कार्यक्रमों  के  क्रिया
 वयन  के  लिए  अपेक्षित  धनराशि  उपलब्ध  कराये  जाने  तथा

 (दो)  ग्रामीण  विकास  मंत्रालय  के  अन्तर्गत  गरीबी  उपशमन,  रोजगार  सृजन,  आधार  भूत  सुविधा  विकास  और  क्षेत्र  विकास  के  कार्यक्रमों  के  कार्यान्वयन  के  लिए  मध्य  प्र
 देश  की  प्रस्तावित  योजनाओं  को  कार्यान्वित  करने  के  लिए  धनराशि  दी  जाये।

 SHRI  SUNIL  KHAN  (DURGAPUR):  Sir,  the  following  items  may  be  included  in  the  next  week's  agenda:-



 |.  To  discuss  that  the  profit  making  Public  Sector  Undertakings  should  not  go  to  the  hands  of  private
 Multinational  Companies.

 ॥.  Need  to  pass  the  Women's  Reservation  Bill.

 sft  मोहन  सिंह  (देवरिया)  :  अध्यक्ष  महोदय,  कृपया  अगले  सप्ताह  की  कार्य-सूची  में  निम्न  विय  जोड़ा  जाये

 "
 पूर्वी  उत्तर  प्रदेश  में  भारत  सरकार की  चार  चीनी  मिलें  गौरी बाजार,  पड़रौना,  कठकईया,  भटौरा  को  निजी  हाथों  में  सौंप  कर  चलाने  की  योजना  पर  विचार  किया  जाये।

 श्री  शिवराज  सिंह  चौहान  (विदिशा)  :  अध्यक्ष  महोदय,  अगले  सप्ताह  की  कार्य-सूची  में  निम्न  विय  जोड़े  जायें

 1.  देश  में  बेरोजगारों  की  संख्या  तेजी  से  बढ़ती  जा  रही  है।  उच्च  शिक्षा  प्राप्त  नौजवानों  से  लेकर  खेतीहर  मजदूर  तक  बेरोजगारी  का  शिकार  होकर  अंधकारमय  जीवन

 गुजारने  पर  विवश  है।  बेरोजगारी  की  समस्या  पर  चर्चा  की  आवश्यकता।
 2.  बिजली  संकट  देश  में  गंभीर  रूप  धारण  करता  जा  रहा  है।  बिजली  की  कमी  से  खेती,  उद्योग  और  व्यापार  चौपट  हो  रहे  हैं।  बढ़ते  विद्युत  संकट  पर  चर्चा  की  आ

 आवश्यकता।

 श्री  वीरेन्द्र  कुमार  (सागर)  :  अध्यक्ष  महोदय,  अगले  सप्ताह  की  कार्य-सूची  में  निम्नलिखित  विषयों  को  सम्मिलित  किया  जाये

 1.  सागर  से  देवरी  महाराजपुर  एवं  सागर  से  मालथौन  राषट्रीय  राजमार्गों  की  मरम्मत  एवं  निर्माण  कार्य  प्राथमिकता  के  आधार पर  किया  जाये।
 2.  सागर  जिले  के  देवरी,  खुरई  रहली  एवं  गढ़ाकोटा  में  मोबाइल  सुविधा  दूरसंचार  विभाग  द्वारा  शीघ्र  प्रारम्भ  की  जानी  चाहिए।

 DR.  ARUN  KUMAR  SARMA  (LAKHIMPUR):  Sir,  the  following  items  may  be  included  in  the  next  week's  agenda:-

 1.  The  pace  of  rehabilitation  of  flood  affected  families  and  reconstruction  of  damaged  roads  need  urgent
 review.  Rehabilitation  of  more  than  2,000  flood  hit  homeless  families  in  Assam  alone  who  are  living  on
 roads  and  reconstruction  of  roads  suffered  due  to  non-release  of  fund  from  CRF  and  NCCF  to  concerned
 districts.

 2.  The  matter  of  taking  up  certain  important  railway  projects  declared  under  Prime  Minister's  Special
 Initiative  to  backward  regions  like  the  Bogibeel  Bridge  Project  and  connecting  gauge  conversion  of

 Rongai-Murkungchelek  section  of  NFRLY  require  urgent  attention  of  the  Government.

 SHRI  P.C.  THOMAS  (MUVATTUPUZHA):  Sir,  the  following  item  may  be  included  in  the  next  week's  agenda:-

 LIC  employees  are  on  agitation.  Bonus  incentives  and  some  other  genuine  demands  have  been  demanded.  The
 Government  should  come  forward  to  settle  the  matter.

 There  was  a  second  one,  |  think  it  has  not  come.  It  was  regarding  the  collective  responsibility  of  the  Government.

 श्री  पारसनाथ  यादव  (जौनपुर)  :  अध्यक्ष  महोदय,  पूर्वांचल  के  80  प्रतिशत  लोग  अपनी  रोजी-रोटी  के  लिए  मुम्बई  आते-जाते  हैं  तथा  रोजी-रोजगार  करते  हैं।  वहां  पर
 काम  करने  वालों  में  व्यापारी,  कर्मचारी  एवं  श्रमिक  वर्ग  के  लोग  हैं।  श्रमिक  लोगों  की  तादाद  अत्यधिक  होने  के  कारण  आम  लोगों  को  आवागमन  में  अत्यधिक  परेशानी
 का  सामना  करना  पड़ता  है।  जौनपुर  एवं  पूर्वांचल  क्षेत्र  की  जनता  की  काफी  समय  से  जौनपुर से  मुम्बई  तक  बाया  इलाहाबाद  एक  सुपरफास्ट  गाड़ी  चलाने  की  मांग
 पिछले  काफी  समय  से  की  जा  रही  है।

 अतः:  मेरा  केन्द्र  सरकार  एवं  रेल  मंत्री  से  अनुरोध  है  कि  पूर्वांचल  क्षेत्र  की  जनता  की  परेशानी  को  देखते  हुए  जौनपुर  से  मुम्बई  तक  बाया  इलाहाबाद  एक  सुपरफास्ट
 रेलगाड़ी  चलायी  जाए।

 MR.  SPEAKER:  Now,  we  come  to  Item  No.14,  Shrimati  Meira  Kumar.

 ...(Interruptions)

 SHRI  KHARABELA  SWAIN  (BALASORE):  Sir,  what  is  the  Government  business  today  from  2  p.m.  to  3.30  p.m.?
 There  are  only  two  Bills  to  be  introduced.  That  will  hardly  take  two  minutes.  You  are  the  Speaker  of  the  House,  you
 should  tell  us  what  is  the  business  today?  There  is  absolutely  nothing.  You  may  see  today's  List  of

 Business...(/nterruptions)

 प्रो.  विजय  कुमार  मल्होत्रा  (दक्षिण  दिल्ली)  :  राज्य  सभा  जल्दी  खत्म  हो  गई,  लोक  सभा  जल्दी  खत्म  हो  रही  है।  बिल  ही  नहीं  आ  रहे  SAE}  (व्यवधान)

 MR.  SPEAKER:  Please  speak  one  by  one.

 SHRI  KHARABELA  SWAIN  ।  Sir,  my  point  is  that  there  is  no  Government  business  today.  You  may  see  the  List  of
 Business.  There  is  no  business  from  2  p.m.  to  3.30  p.m.  There  are  only  two  Bills  to  be  introduced,  one  by  Shri

 Shivraj  Patil  and  another  by  Shri  Suresh  Pachouri.  It  will  hardly  take  two  minutes  to  introduce  them.  What  else  are
 we  supposed  to  do?  All  the  time,  media  and  other  people  are  saying  that  there  is  no  business.  There  is  nothing  in
 the  House.  Nobody  is  doing  anything.  We  are  spending  crores  of  rupees  on  every  minute.  |  want  to  know  from  the



 Government,  what  is  the  business  today.

 संसदीय  कार्य  मंत्री  तथा  शहरी  विकास  मंत्री  (श्री  गुलाम  नबी  आज़ाद)  :  भगवान  का  शुक्र  है  कि  तीन  महीने  वेस्ट  करने  के  बाद  आज  आपको  पार्लियामेंट

 में  याद  आ  गया  कि  वेस्ट  भी  होता  है।  तीन  महीने  से  आपको  याद  नहीं  था।8€]  (व्यवधान)  चूंकि  अब  कुछ  बोलने  के  लिए  मुद्दा  नहीं  है,  इसलिए६  (व्यवधान)  जाकर  मुद्दा
 ढूंढ़  लीजिए  और  फिर  पार्लियामेंट  में  आ  जाइए  ।8€!  (व्यवधान)

 MR.  SPEAKER:  |  wanted  to  hear  you  one  by  one.  |  have  allowed  Shri  Malhotra.

 ...(Interruptions)

 श्री  गुलाम  नबी  आज़ाद  :  मुद्दों  की  बैंकरप्सी  की  भी  हद  होती  है।  आपकी  अब  टोटल  बैंकरप्सी  हो  गई  है।8€  (व्यवधान)

 MR.  SPEAKER:  |  will  allow  you  one  by  one.  You  make  your  point,  |  am  not  stopping  you  from  speaking.  |  have
 allowed  Shri  Malhotra  and  Shri  Khanduri.

 MAJ.  GEN.  (RETD.)  B.  ७.  KHANDURI  (GARHWAL):  Sir,  |  am  surprised  at  the  response  given  by  the  hon.  Minister
 of  Parliamentary  Affairs.  There  are  lapses  sometimes.  There  are  some  things,  but  reacting  in  anger  and  saying  that
 ‘thank  God,  now  you  have  realised  this’,  is  not  expected  as  a  response  from  the  hon.  Minister.  This  type  of

 response  is  not  expected  from  an  hon.  Minister.  He  is  an  experienced  Minister.  |  am  sorry  to  say  that  this  kind  of

 response  is  coming  from  the  hon.  Minister...(/nterruptions)

 SHRI  GHULAM  NABI  AZAD:  |  have  seen  their  senior  leaders  behaving  in  the  House...(/nterruptions)

 MAJ.  GEN.  (RETD.)  8.  ७.  KHANDURI  :  Sir,  now  he  is  making  a  running  commentary.

 MR.  SPEAKER:  There  should  not  be  any  running  commentary.

 MAJ.  GEN.  (RETD.)  B.  ७.  KHANDURI  :  There  are  some  methods  to  respond.  He  could  say  that  we  would  look  into
 it  and  that  these  are  the  reasons.  He  could  try  to  explain  this  in  such  a  manner.

 MR.  SPEAKER:  The  Speaker  will  look  into  it.

 MAJ.  GEN.  (RETD.)  8.  ७.  KHANDURI  :  But  this  kind  of  anger  is  not  required.  |  am  sorry  to  hear  such  kind  of

 response  from  the  hon.  Minister  of  Parliamentary  Affairs...(/nterruptions)

 श्री  मोहन  सिंह  (देवरिया)  :  आज  गैर-सरकारी  दिन  है।€]  (व्यवधान)

 श्री  रामजीलाल  सुमन  (फ़िरोज़ाबाद)  :  अध्यक्ष  महोदय,  कार्य  मंत्रणा  समिति  में  यह  सुनिश्चित  हो  गया  था  कि  सरकार  के  जो  बिल  होंगे,  उनका  हम  समर्थन
 करेंगे,  सहयोग  करेंगे।  हाउस  का  मूड  क्या  रहता  है,  व्यवस्थित  रहता  है  या  नहीं  रहता  है,  वह  अलग  बात  है,  लेकिन  सरकार  का  कामकाज  जरूर  होना  चाहिए,  ऐसी  मेरी
 प्रार्थना  है।

 मैं  समझता  हूं  भविय  में  इन  घटनाओं  की  पुनरावृत्ति  नहीं  होनी  चाहिए,  क्योंकि  यह  बहुत  गम्भीर  मामला  है।

 MR.  SPEAKER:  |  thought  that  Shri  Nitish  Kumar  wanted  to  say  something.

 SHRI  NITISH  KUMAR  (NALANDA):  |  am  waiting  for  the  ‘Zero  Hour’....(/nterruptions)

 MR.  SPEAKER:  There  is  no  hour  called  'Zero  Hour’.  It  is  not  an  official  term.

 श्री  प्रभुनाथ  सिंह  :  अध्यक्ष  महोदय,  बिजनेस  नहीं  है,  लेकिन  जब  सब  लोग  बोलने  लग  गए  हैं  तो  बिजनेस  तो  हो  ही  गया।  हम  लोग  आपसे  एक  ही  निवेदन  करना
 चाहेंगे कि  इधर  से  जब  हम  कोई  बात  उठाते  हैं  तो  आप  गुस्सा  हो  जाते  हैं  और  आपके  आदेश  का  पालन  हम  करते  हैं।

 MR.  SPEAKER:  You  are  unfair.

 श्री  प्रभुनाथ  सिंह  :  लेकिन  सरकार  गलती  करती  है  तो  उधर  भी  गुस्सा  दिखा  दें  कि  आइंदा  ऐसा  न  हो।  मुझे  यही  निवेदन  करना  है।

 MR.  SPEAKER:  |  am  accused  of  being  partial  to  you.

 THE  MINISTER  OF  SOCIAL  JUSTICE  &  EMPOWERMENT  (SHRIMATI  MEIRA  KUMAR):  Sir,  |  beg  to

 move...(/nterruptions)

 प्रो.  विजय  कुमार  मल्होत्रा  :  अध्यक्ष  जी,  आप  भी  इस  पर  कुछ  कहें।

 अध्यक्ष  महोदय  :  आज  बहुत  काम  है।  दो  कॉलिंग  एटेंशंस  हैं।  लंच  के  बाद  भी  बहुत  काम  है।

 श्री  खारबेल  सवाई  :  क्या  काम  है  ?

 अध्यक्ष  महोदय  :  आप  थोड़ा  धीरज  रखें  |



 THE  MINISTER  OF  FINANCE  (SHRI  P.  CHIDAMBARAM):  After  lunch,  he  will  know  what  the  business  is.  If  he  is

 planning...(/nterruptions)

 MR.  SPEAKER:  Shrimati  Meira  Kumar,  |  have  allowed  you.

 ...(Interruptions)

 MR.  SPEAKER:  Do  not  monopolise.  Nobody  should  monopolise.

 ...(Interruptions)

 MR.  SPEAKER:  If  |  may  say  so,  you  have  raised  a  very  vital  issue.  Certainly,  this  is  a  matter  which  should  be
 looked  into,  and  |  shall  try  to  find  out  that  in  future  such  things  do  not  happen....(/nterruptions)

 MR.  SPEAKER:  Whenever  you  raise  a  pertinent  point,  |  always  respond,  but  you  are  always  getting  angry  and

 abusing  the  Chair.


